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CONSTITUTION (AMENDMENT)
BILL*

(Amendment of article 74 and insertjon
of new aiticles 74A, 748, ctc.)

SHRI HARDAYAL DEVGUN (East
Delhi) : I beg to move for leave to introduce
a Bill further 1o umend the Constitution of
India.

MR. DEPUTY-SPEAKER
tion is :
“That leave be granted to introduce a
Bill further to amend the Constitution
of India.

The motlon wos cdopted

+ The gues

SHRI HARDAYAL DEVGUN :1

introduce the Bill,

CONSTITUTION (AMENDMENT)
BILL*

( Insertion of new articles 234, 238
and 23C)

SHRI HARDAYAL DAVGUN ;I beg
to move for leave to introduce a Bill further
to amend the Constitution of India.

MR. DEPUTY-SPEAKER : The ques-
tion is ¢
“'That leave be granted to introduce

a Bill further to amend the Constiiution
of India."”

The motton was adopted.

SHRI HARDAYAL DEVGUN : |

introduce the Bill,
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CONSTITUTION (AMENDMENT)
BILL*

(Substitution of article 370)

SHRI HARDAYAL DEVGUN : 1 beg
to move for leave to introduce a Bill further
to amend the Constitution of India.

MR. DEPUTY-SPEAKER :
tion is :
“That leave be granted to introduce
a Bill further to amend the Constitution
of Tndia ™

The ques-

The motion was adopted.

SHRI HARDAYAL DEVGUN : 1

introduce the Bill.

CONSTITUTION (AMENDMENT)
RILL Cynrd.

‘Amendmcnt of miticles 330 and 332)
MR. DEFUTY.-SPEAKER : The House
will now take ©p fursher  consideration of

the following motion meved by Shei Suraj
Bhan on the 31st July, i970 :—

“That the Bill further to amend the
Constitution of India be taken into
consideration.”

Shri Molahu Prasad was on his feet on
the Jast occasion. He is to resume his
speech todav, but  the hon, Member is
absent.
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